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The motion u>a3 adopted.

(Ari ̂  Sonjtou Reddy was con- 
dtecftyt to the Chair by the Prtom 
JfWs*er  (Shtimati  Jwdiwi Gandhi 
emd ttkfi M. B. ICmohI).
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FELICITATIONS TO THE SPEAKER

[Mr. Speaker (Shri N. Sanjiva Reddy) 
in the Chair].

The Prime Minister and Leader of 
Jbe House (Shrtmati Indira Gandhi):
Sir, we are the proud members of one 
of the leading Parliaments of  the
world. The Speaker is the custodian 
of the dignity and power of  this
august House.  Not only does  the
Speaker regulate the business of this 
Lok Sabha but he must safeguard the 
rights of each individual  member. 
Since the members themselves derive 
their  mandate from  the  people
through free and open elections, the 
Speaker is in effect the conscience of 
the electorate. That is why he ranks 
with the Chief Justice in the dimity 
accorded to him in our countryyv *  Vf 
The Speaker must at all  time be 
alert and sensitive to the rights of 
MJY AH matters which are of national 
interest, or are  deemed to be so, 
must naturally be allowed. But I am 
sure that the Speaker will use his 
firm and fair control to keep up the 
dignity  and  decorum  of  the 
House....
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Shrtmati tadir* OwtlM: Naturally, 
Sir aocording to the rules and regula
tions, provided under our constitution. 
At the same time, I think it is neces
sary to persuade hon. Members from 
«U sides of the House to avoid passion 
*nd prejudice. We, the members of 
this House, on our part, must help 
you, Sir, by exercising on ourselves 
restraint and responsibility.

Sir, you have been closely connect
ed with our party but the party fully 
appreciates the role of the Speaker 
and realises that the  Speaker must 
not be a political person . . .

SMeri Vasndevan Nair (Peermade): 
Will he resign from the party?

gluUaati Indira Gandhi:..........and
that he must sever his political con
nections.  Contest for  the Speaker
ship is not unusual or abnormal, but 
once chosen, the Speaker belongs to 
all sections of the House. His office 
makes him so. He must  naturally 
win the confidence of all parties and 
members  by his  impartiality,  and 
fairness in his decisions and rulings 
An equal responsibility devolves on 
the rest of us to help in defending 
the rights of the chair and in uphold
ing the highest standards of conduct 
ih this House.

* On behalf of this House, may 1 
Mfcstate you, Stir, and offer you our 
full support jn the discharge of the 
onerous duties  and  burdens which 
you have taken upon yourself? ̂

Sfart  M. ft. Maaaai (Rajkot):  Mr 
8peak«r, Sir, I would like to associate 
myself with a great deal of what has 
just fa'len from the lips of the Leader 
of the House. It is a matter of deep 
regret that there should have been a 
controversy, an<|  indeed  a contest, 
owtr the occupancy of this high office. 
If 1 may be permitted to say so, if 
certain suggestions  which had been 
made by some of us had been res
ponded  to, the  unfortunate scenes 
that were seen this  morning could 
have been  avoided. But; anyway, 
Dm! is a matter of the past

As the Prime Minister taf tjjfrttyF 
said, you, Sir, now cease to m
any party and belong to the whole 
House. I am quite confident that you 
will act ui that manner and that you 
will be fair and dispassionate as bet
ween member and member, as bet
ween party and party and as between 
Government and Opposition. 1 am 
confident that you will maintain the 
high traditions that your predecessors 
have' set in occupying this Chair. I 
would also like to venture the hop* 
that there are some  other ways in 
which you wil] follow  the conduct 
that Speakers of the House of Com
mons in Britain have set before them
selves when they were moved to the 
chair.

On behalf of my own Party, 1 offer 
you, and assure you  of, the fullest 
co-operation  We have, m the past 
five years and more, given that co
operation to your  predecessor, and 
we shall certainly continue to give it 
to you in the same measure.

I would also like, if I may, to give 
the same assurance to you on behalf 
of other sections of the Opposition..
(Interruption).

*r® tw  sMfflrr

% % art i i

Shri M. ft. Masant:  In that case, 
Sir, I will not presume to give any 
assurance on behalf of other section* 
of the Opposition. I am sure my col
leagues here will speak for themselves. 
But I should like to think that yon 
will get the co-operalion of the entbn 
Opposition also.

TOOT Vf W W % T O *

f» nwwr  finwrftwr % 

ftgRpr #wr $trr *nf$t, fiw «rt tsft 

* ft**
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Shri K.  Aabudupn  (Tiruchen- 
gode): Mr. Speaker, Sir, I deem it 
a great honour to be elected to this 
august House and represent the DMK 
-Party which has now become the rul
ing party of the Madras State. Though 
tfcia Is my maiden speech, 1 deem it

pleasure for me to felicitate our hon. 
Speaker On his being elected to *ke 
high office.

Sir, the contest for the election of 
the hon. Speaker might have been 
avoided if the ruling  party, which 
has got its majority  m this House, 
had cared to take the consensus of 
opinion of the Opposition Party lead
ers also so that, if the high office is 
filled up* by unanimous xrhodce, the 
Speaker’s control of the House might 
have been better. But even now, cn 
behalf of the DMK Party, which had 
been a group here even in the *ast 
Lok Sabha and had  earned a very 
good name from  the hon. Speaker 
who was presiding then, I wish to 
say that we will co-operate with the 
hon. Speaker in order to have a better 
constitutional government and also to 
upgrade the democratic rights of the 
people.

At the same time I wish to remind 
that the hon. Speaker, who is elecied 
now, has been a minister of the com
posite State of Madras, then the Cluef 
Minister of Andhra Pradesh and then 
a Cabinet Minister of the Union Gov
ernment,  specially  known as the 
Minister of the steel portfolio, and 
has been a person of so many contro
versies. He has also been the Presi
dent of the All India Congress Com
mittee and now occupies a chair which 
naturally does not suit his role earlier. 
Even then, because of his culture, his 
capacity, his understanding and ability, 
I hope that he will occupy the Chair 
with all the honour and dignity that is 
expected of the high office which had 
been occupied by eminent men and 
which has set,  the guide-lines for 
democracy in this country.

I would like  to say now as the 
election is over and you are now made 
the Speaker, and so a common nan 
without any party bias because veu 
are occupying a seat which is, mo e 
or less,  comparable only with t >e 
seat of a Judge. I wish to exprc s 
that we will obey your orders, ft- .t 
we will accept your commands and, 
at the same time, we wish that your
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orders and commands  and also the 
rulings, though I find in the rules that 
the consent of the Speaker is to be 
obtained very often. I hope that the 
Speaker will give his consent liberal
ly so that the democratic rights that 
ere to be exercised by the Opposition 
parties in this House are fully exer
cised. I also wish that the Leader 
of the House cooperates • in such 
efforts whenever the Opposition finds 
that their voice is to be heard in this 
House and also I desire, because of 
the lean majority that is attained by 
the  ruling party, at  present,  the 
Opposition voice will have to be iteard 
in full and in its full vigour and for 
that purpose I wish not merely the 
heads are counted here to carry on 
the democratic process but the hearts 
are taken into account and the feel
ings of the people are counted upon 
by the hon. Speaker as well as the 
ruling party.

X wish, Sir, under your guidance, 
one who has come from the South 
where the democratic spirit is kept 
by the people from the age o' 

Tiruvalluvar, who lived two thousand 
years ago,  parliamentary democracy 
will flourish well. To quote Tiruval
luvar laying as in Tirukkural:

Xdipparai Illadha finara Mannan.

Keduppar Hlanuxn Kedum—(Tamil) 
♦The king who is without the guard 
of men, who can rebuke him will 
perish, even though there may be no 
oqe to destroy him.

H is a wise saying written in those 
days, when it waa the age of Monar
ch*. Now  these are  the days  of 
democracy and as we are, -nore or 
less, Interested in encouraging the 
democratic  spirit and,  therefore, I 
wish this quotation may be borne in 
mind and the faying may be taken 
m our guide-lines,

I  wish the promt session will do 
successful by all means in ixnplemanr 
ting the wishes of the people .and

specially tile poor and the down* 
trodden, and I assure that the OKtiC 
party will cooperate  with the hon. 
Speaker in full, and Z wish erovy 
success to the hon. Speaker.

Shri S. A. Dange (Bombay Central 
South): Mr Speaker, Sir, on behalf 
of the Communist Party, I offer yon 
felicitations for being elected to the 
Speakership of  this  House. While 
the question was being debated, there 
was often a reference to past tradi
tions. May 1 wish you to note that 
the composition of this House today 
is a definite break with past tradi
tions? Past  traditions,  therefore 
should not be the guiding lines for 
conducting the business of this House 
for you, Sir. I hope you will break 
with what was bad in the past tradi
tions and establish  new democratic 
traditions in consonance with the 
new spirit that is in this House today.

tw fcro miw (vrovft): 
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Shri A. K. Gopalan (Kasargod): On 
behalf of my Group in Parliament, I 
wish to express my sentiments. Sir, 
you have been elected as the Speaker 
of this Lok Sabha. If  the  ruling 
Party had taken into consideration the 
changes that have taken place in this 
-country after  the  Fourth General 
Elections, the  correlation  of forces 
outside and inside  th»s Parliament, 
then certainly the unhealthy contro- 
'versieg and the unfortunate and re
grettable things would not have hap
pened during the time of your elec
tion as Speaker.

I also want to understand this. The 
Prime Minister said that once a per
son is elected as Speaker, he is above 
the Party,  Sir, you had been the 
President of the Congress; you were 
in the Working Committee—I do not 
know whether you have now resign
ed your membership of the Working 
Committee; you were a top leader of 
the Congress Party. If, immediately on 
your election, all these things can be 
forgotten and you can Just become 
above Party, it will  be a miracle. 
Anyway, such a thing cannot happen 
unless one persists about it and im
mediately so adjusts himself to the 
circumstances. I know that you can 
feel the pulse of the people and you 
<an change. I also  think that you 
will understand and you will try to 
see what was the reason for all those 
things that took place in the last Par- 
liameat and also today and why these 
things an taking place. It is because 
of what Is happening in the country 
today. We are made victims of the 
rules and procedures that bad been 
formulated yean ago, without under
standing the changes in the country. 
ft the Opposition is sot allowed to

represent the grievances of the peo
ple, the sufferings of the people out
side, and bring before  this House, 
with your permission, the things that 
are happening outside, then such a 
thing wodld happen. My first request 
to you is to see what changes can be 
made as far as the rules and proce
dures and  old  traditions are con
cerned.  Unless those  changes are 
made, 1 think the  Oppossilion will 
find it very  difficult to  co-operate 
with the‘Speaker.

I also want to say this. The dignity 
and decorum of this House is often 
talked about. What is the dignit/ 
and decorum of this  House? It is 
that we always look to things that 
are happening outside, to the suffer
ings of the people  and to certain 
things that  are happening outside, 
take them up immediately and ask 
the rulmg Party as to what ‘hey are 
going to do on those issues and how 
they led  about them. If you do 
that, certainly the  decorum of this 
House will be there and the people 
will feel  that they have got their 
elected representatives to  represent 
their grievances, to represent imme
diately  certain things  that happen 
outside. I hope you will immediately 
go into  this  question. Even  this 
morning what has happened? It is 
not a question of rule; it is a ques
tion whether we can adapt ourselves 
to the changed circumstances and see 
that the wishes of the Opposition, 
which are correct, are agreed to and 
accepted. I think you, as  Speaker, 
will try to see that such things as had 
happened in the morning, do not hap
pen. If you can make a departure 
from some of the old traditions and 
rules that are there, I think you will 
be able to get the co-operation of the 
whole Houae. I hope you will imme
diately go into the  question as to 
what changes in the rules and proce
dures should be made.

Shri Sureadranath Dwivedy (Ken- 
drapara): Sir, I welcome you to this 
high office and I assure you  of 
full co-operation on behalf of  my
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party in maintaining the high prestige 
and honour of democratic institutions 
and in maintaining the dignity and 
decorum of this Parliament.

The Speaker’s position under  the 
present circumstances is a very cru
cial one, and on it very much  will 
depend. The future of Indian demo
cracy, it character and the conduct 
and maintenance of order inside the 
House are entirely the responsibility 
of the Speaker and the behaviour of 
the Speaker will have a great effect 
and bearing on the conduct of  the 
House.

All controversies are over after 
your election, and I would expect that 
conscious as you are and as you must 
be, about the political situation and 
about the  party positions in  this 
House; you would behave in such a 
manner as if you have been elected 
by the consensus of the House and 
you would give no occasion to con
duct in a manner in which differences 
will be accentuated and we shall de- 
put from the traditions that we have 
built up so far.

Shri N. C. Ctettetjee (Burdwan): 
Mr. Speaker, Sir, convention demands 
that we should offer our felicitations 
to you on your elevation to this high 
office.

I had the privilege to function in 
this House under three distinguished 
Speakers, namely  Shri Mavalankar, 
Shri Ananthasaynam Ayyangar  and 
Sardar Hukam Singh. They had set 
good traditions, and I am quite sure 
that you will emulate them.

After the elections were over and 
we came to Delhi, I had the privilege 
along with  one  Member of Parlia
ment to plead that the  lame-duck 
session of the Third Lok Sabha should 
be avoided and we are very happy 
that the ruling party resorted to the 
method  of  consesujg,  obtained the 
opinions of the leaders of the other 
groups and called off the lame-duck 
session and responded to our advice.

When the Prime Minister sent Ipr 
us and summoned « conference of the- 
Opposition Members, we pleaded that 
the same method of concensus should 
be followed in electing the Speaker, 
but we are sorry and we are disap
pointed that that was not done. But 
we hope that that will not deter the 
good relationship between the House 
and yourself on that accpunt

I had been talking to the ex-Speak~ 
er Sardar Hukam Singh this tnomtag 
and he assured me that immediately 
he was elected as the Speaker,  he 
announced that he was  dissociating' 
himself from the ruling party, I hope 
that you, Sir, will also announce that 
you are resigning from that party andl 
there will be no cause for any grouse 
by reason of your association, with 
that party which is a very powerful- 
party or of your association, or for
mer association with a very powerful 
Syndicate and that you will complete
ly sever your connections with the 
Party.

Shri Hem Baraa (Mangaldai): The 
Syndicate does not exist now and it is 
liquidated.

Shri N. C. Ghatterjee: It is a happy 
thing that the Syndicate is liquidate} 
and I hope that it is liquidated for 
ever.  You are the Speaker of the 
greatest democratic Chamber in Ada, 
if not in the world  I wish you all 
success and you can depend on our 
co-operation.

Shri Ebrahim Snlaiman Sait (Koa- 
hikode):  Mr. Speaker, Sir, I consi
der it a matter of great privilege and 
pride to offer my hearty felicitations 
to you on your election to the high 
office of the Speaker of Lok Sabha 
which is considered to be the Parlia
ment in the biggest democracy in the 
East.

IS h».

I offer you felicitations on behalf of 
my Group, the Muslim League Group 
in this Parliament,
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Ant now the hon. Prime Minister, 
Sferimati Indira Gandhi, rightly point
ed out that you are the custodian of 
the dignity of this House. I entirely 
agree with her. I have every hope 
that you will  do full justice to all 
groups and all parties in this Lok 
Sabha, and I assure you that when 
Justice is done, you will have the con
fidence of all sections of the Opposi
tion and full cooperation from our 
side. I also hope  that under your 
Speakership not only the noble tradi
tions of the great Speakers of the 
Lok Sabha will be kept up by you, 
but we will go forward in the evolu
tion oi democracy in our country on 
the right lines.

Wishing you all  success, I shall 
conclude by quoting with your per
mission one Urdu couplet:
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irt firt wA 
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«  i A “***>
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Shri Frank Anthony (Nominated— 
ABtfO'Zndluu): Mr. Speaker, Sir,  I 
venture to welcome you on behalf of 
the Independent Parliamentary Group. 
We are the oldest group of Indepen
dents functioning  continuously .... 
< Interruption).

Am. hen. Member: How many are 
you?

Shri frank Anthony: We will be ft 
very considerable number; wait, do 
not worry about that.

In spite of these cheap jibes, I have 
the privilege of being not the oldest 
but the second seniormost member of 
this House, and the most senior mem* 
her on this side of the House.

I would have preferred that there 
dumld not have been a contest, not that 
a contest in itself is bad. I have seen 
TOany contests from the time of the 
President of the Legislative Assem- 
"bjy. As a matter of fact, I do not 
1a>0w bow many members  will re- 
‘ number the vary close contest  for

the election of l&vtfliplatfiit the few 
Speaker of this Souse, and my ftitnds 
who indulge in cheap jibes jwqftaps do 
ant know that, although nominated, 
mine was one of the two votes that 
swung the voting in  favour of &e 
non-official candidate. Why I refer to 
Shri Mavalankar is this that although 
he won by a very narrow majority 
of two votes, he was completely even- 
handed in his dealings with every 
section of the House,

My hon. friend Mr, Masani expres
sed the hope that there might have 
been a concensus  in this matter. I 
also would like to have seen one. We 
have not yet moved sufficiently toward* 
achieving the convention of the House 
of Commons.  My hon. friend  Mr. 
Madhu Limaye had canvassed that 
there should be unanimity of choice, 
that there should be a complete seve- 
rence of any political affiliations, but 
as my hon. friend Mr. Gopalan menr 
tioned, being a very politicalised peo
ple, I do not know whether the Speak
er can become completely an apolitical
nwiinfll.

But, be that as it may, I think there 
fis some misunderstanding, I do not 
know who canvassed it, but I was 
talking to my hon. friend Mr. Dwivedy 
I was one of the members the Prime 
Minister had spoken to, and I at least 
was under the impression that there 
was an understanding that the Speaker 
would come from the majority party 
and the Deputy Speaker from  the 
Opposition. There has been some mis
understanding, and my view was that 
if there was some kind of a move
ment towards that, if the majority 
party chose to have a particular per
son, they should have been allowed 
some discretion in this matter. I do 
not know if everybody on this side 
was aware of it, I know my hon. 
friend Mr. Dwivedy was not, that the 
Government or the ruling party hid 
already committed themselves to ac
cepting the nominee of tbs Opposition
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$or the Deputy Speakerships I think it 
it extremely good.

May I, in conclusion, say with great 
JiMPect that the responsibility for 
maintaining the dignity of the House, 
and indeed the high office of Speaker, 
which symbolises the dignity of the 
House, will rest more heavily on the 
Opposition than indeed on the majo
rity party?

Finally, may I say this—the Prime 
^Minister has drawn attention to it— 
that you rank with the Chief Justice 
of India, that in the completely new 
context of this House, yours is not 
only an exacting, onerous, high office, 
It is going to be crudal for the deve
lopment of democracy? And As Mr. 
Vajpayee said, in this high office—it 
fs not, in my respectful submission, 
■quasi-judicial; it is in essence judi- 
•dal—you will be required not only to 
•do justice, but you will be required 
"to be seen to do justice, and in that 
"task; I feel that you will have  the 
support of every section of this House.
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Uri Temctt Vlswanatham  (Visa- 
khapatnam); Mr. Speaker, Sir, I should 
have been the first to be called today 
to congratulate you. Apparently you 
are bound by traditions, which  the 
opposition wants you to break and you 
have not broken them so far.  You 
.should have called me first. We are 
old companions. I am happy I have 
lest to you rather than to someone 
else whom I do not knew.

You are presiding now over the 
supreme legislature  of 90 crores of 
people.  This House rules over the 
destinies not only of these 90 crores 
of people, but it has got the force and 
strength within itself to mould the- 
forces of peace in Asia. Therefore,., 
the post you now occupy is really a 
coveted post and there *&* no reason 
why the Congress Party should not 
have coveted it for its own nominee, 
without a consensus of opinion, as 
the opposition leaders demanded.

On that side, to your right, you have* 
got a party with majority and autho
rity.  Here on this side you have a 
party with «io authority Mid with no ■ 
majority. You are a person in whom 
great discretion is vested by rules. 
We only trust that your  discretion 
will be exercised in our favour and 
not in their favour, for they have got 
authority; they have got a majority 
always at their beck and call and the 
whip which may be effective here
after. Of course, it is true that dur
ing the last three parliaments, there 
was not much necessity for them to be 
quite  responsive to the opposition. 
But I think in the fourth parliament, 
it will be otherwise and  hereafter 
the Treasury Benches will be very 
careful to be alert and responsive as 
far as possible to the opinions ex
pressed on this side; for, with authori
ty and majority they have not much 
need to be in contact with the people 
from day to day.  But on this side, 
we are every day in touch with the* 
people; we know the pulse of the peo
ple better.

Some hon. Members: No, no.

Shit Tenneti Vlshwanatham: I am*
glad to be told that I am not correct. 
'Hie proof of it lies in their conduct 
in the near future,  perhaps in two- 
or three days’ time, we shall have occa
sion to see whether they are in touch 
with the pulse of the people or not 
Therefore, it is up to you now to pro
tect our rights. In protecting us, you 
will protect the dignity of the entire 
House; dwterruptkro*). It is often*
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said that the opposition has no pati
ence. But now I find the majority 
party has no patience!

To be indulgent to a minority party 
in the opposition is the real sign of 
-democratic spirit. I suppose it would 
not be contradictory. If you contradict 
it, you will be contradicting it not for 
the right cause. The  measure  of 
indulgence shown to the opposition is 
'the measure in which you nourish de
mocracy.

The fourth parliament has got  a 
.jfreat responsibility. The conditions 
Jn the country are such that any wrong 
step taken by this House or by the 
'Government will land us in greater 
troubles than we are facing today. It 
is up to you with all your experience 
to guide both sides of the House, par- 
ticularly the opposition party because 
the Government have always got that 
facility to adopt certain attitudes based 
upon their majority to prejudice our 
rights and not upon realistic consi
derations.

Sir, I congratulate you once again. 
It ig said that some people are born 
with a silver spoon in their mouths. 
But you were born with office!

Most of my friends may not know 
why I have said it.  Excuse me for 
'giving a little personal reminiscence. 
“When Mr. Prakasam and Mr. Sam* 
bamurthi came to you to take you 
into the  Congress you  were  but 
a child compared to those gentlemen. 
And when they brought you, they did 
not bring you into the Congrass as a 
mere member; they brought you  as 
an office-bearer. And when you came 
into the legislature, you were  not 
content with being a member. You 
"became a Minister, and thereafter it 
was an uninterrupted flow.  But as 
you yours alf have said  sometimes, 
any single office which you hold is 
«hrays for two years; you struck to 
that proposition so far. But hereafter 
1 ask you not to stick to it.

Iff. Speaker, Sir, on my behalf and 
«  behalf of my praja party which 
returned me, which has no other re

presentative here but which has got 
millions of representatives in Andhra 
Pradesh, I  congratulate you  once 
again.  I extend to you my co-opera- 
tion fully and in the fullest measure 
I might couple with it the request 
that in  all  discretionary  matters 
your discretion must be on our side.

Mir. Speaker:  Hon.  Members, I 
am—

(*rxm) • # it* 

j?,  ?fr fk t

i

Mr, Speaker: If ou begin now, 
there will be too many people rising, 
and there will be no end to it.  A 
number of them want to speak.

wn vft : *rr

IpF ffarr ̂rrf̂r i

Mr.  Speaker: Once I allow you, 
and if a large number of Members get 
up, it will be difficult to deny them 
the privilege.  So 'I request you kind
ly to excuse me just today. I am deep
ly grateful to the hon. Members for 
having conferred upon me the dis
tinction of presiding over the delibe
rations of this House. I am also grate
ful for the good words said about me 
by the Leader of the House and lea
ders of other opposition parties  and 
other friends. When I think of  the 
responsibilities attached to this hîh 
office and the nature of duties involv- 
ed, I feel a little nervous and diffi
dent as to whether I ghall be able to 
carry this burden  effectively. But. 
with my faith in the democratic ideals 
and the spirit of co-operation that I 
hope to get from all of you, I am 
confident that my task will not  be 
difficult.

The country has recently witnessed 
one of the largest (Sections ever held 
in the  history of the  democratic
world,  involving some 250 million
people.  It is a matter of deep «a*
tjpfyMinn that these elections  ***** 
been conducted peacefully and have
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haen free and fair.  They have made 
possible sweeping dotage* in the body 
poHtie of the country without, in any 
w«y, impairing the national unity or 
endangering the structure of the State. 
The  changed post-election  scene 
Aould prompt us ail to undertake
• basic revision ot our old attitudes 
and outmoded habits of mind. It i* for 
all sections of this House to feel a 
greater sense of responsibility with a 
greater degree of self-confidence in 
our approach to the day-to-day prob
lems that come up before the House.

With the increased political matu
rity of our people as reflected in the 
recent elections, more and more peo
ple will be closely watching our per
formance  in the  House and  the 
thought-content of our deliberations. 
As such we shall have to be increas
ingly alive to the needs and aspira
tions of the common man.

Our country has always been known 
for her tolerant attitude towards dif
fering ideas, views and opinions. This 
great national quality should be ade
quately  reflected in our discussions 
and deliberations in this august body, 
composed as it is of eminent repre
sentatives, from different parts  of 
the land, representing different shades 
of opinion.

'I need not emphasise that discipline 
is a prima pre-requisite for smooth 
and eflteient functioning of  Parlia
ment.  Parliament is the  national 
forum and our conduct in this House 
may have a deep impact upon the 
country as a whole. It lies in us to 
raise the prestige and stature of the 
House and promote faith in parlia
mentary Institutions.

in this exalted Chair, which 
hag been occupied in the past by toy 
WmMom predecessors like Shri Vi- 
fhalbha! Patel, Shri G. V. Mavalan- 
Mnr, Shri M. A. Ayyangar and until 
tweeây by Saidar Hukam Singh,  X 
tm * ttttie too small when cotapar- 
«d to them their ability and the man
ner in which they conducted them

selves.  They have been great fipefc 
ker* and the traditions established by 
them have laid sound foundations for 
the functioning of parliamentary de
mocracy in our country.  It shoul& 
be the duty and the special respon
sibility of this House to keep that 
continuity and to respect these tradi
tions. The Speaker has a special ob
ligation to protect the rights of aQ 
sections of the House especially of thr 
minorities—groups or parties—in tile* 
House. 1, on my part, shall ever keep* 
that responsibility before me. Adher
ence to certain basic  principle* bjr 
the Speaker alone will, however, not 
produce the desired result A corres
ponding obligation devolves on those- 
who are in power as well as on those- 
in Opposition, to respect the  Chair 
and to abide by its rulings unreser
vedly. It i-3 only in such a spitit of" 
give and take and mutual respect and 
co-operation that enduring  founda
tions of an effective parliamentary fo
rum can be established.

My office requires of me to  be im
partial and judicious in the conduct 
of my work. I can assure you with- 
all the force at my command that X 
will try to live up to this require
ment and maintain the high traditions 
set by my predecessors.  As a ne
cessary corollary to this resolve, I 
resign my membership of the party to* 
which X had the honour to belong for 
34 years.  So long as I occupy this 
Chair, it shall be my endevour to see- 
that all sections of this House get an 
honest impression that X do not be
long to any party at alL

All I can promise you today is that 
I shall always endeavour, to the best 
of my capacity, to regulate my con
duct in this Chair on tfie lines which 
would not only be in the national in* 
terest and in the interest of all sec
tions of this august House hut wfU 
also further the cause of the demo* 
erafUe  institution* which we hame* 
adopted tor the gomance of  «ctr- 
country.

Most of you ham known me haver 
though in * different capacity, aaa£


